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"1, The Chief Engineer(South Zone)

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYCERABAD BENCH AT HYDERABALD
0.ANO. 1101/94

Date of Orders 25-11-94,
Between: '

K.Apurvachandra Reddy. ‘ |
' .o Applicant.
and |

Chief Engineer({South Zone)
All India Radio & Doordarshan,
38/39, Greams Road, Madras-6&6(T.W.)

T Regpondents.

For the aApplicant: Mr.K,apurvachandra Re%dy, Party-in-person

For the Respondent: Mr.,N,R.Devraj, s5r.0G8C,

CORAM ¢ :
THE HON'BLE MR,JUSTICE V,.WNEELADRI RAO : VICE-CHAIRMAN

' THE HON'ELE MR.R.RANGARAJA# : MEMBER{ADMN)
The Tribunal madé the foltowing Grders- '

nt. The learned gtanding

The applicant is not pres

‘counsel for the Regpondents submitted thﬁ:,'the proceeding of the DpC

which met on 1-2-1994 for comsideration for promotion to the post of
Engineering Assistant f£rom Senior Technitian and the relevant ACRs
of the applicant were sent from Madras té Doordarshan, Hyderabad
with instructions to return the same at gn early date. We have
perused the minutes of the LPC which met on 1-2~94,

| List it on 29-11-94 for dismissal. The Office d
Doordarshan, Hyderabad has to inform the appliCan£ that this A will

listed for dismissal on 29-11-94,

jgwﬂgé

Deputy Registrar(J)CC

To

All India Radio & Doordarshm, 38/39, (Greams Road,
Madras~6.(T.N,) :

2. Cne copy to Mr, K.apoorvachandra Reddy, Bdrty-in-person
166/5, Ravindranagar, Habshiguda, Hyd-7.

3. One copy to Mr.W.R.Devraj, Sr.CG3C. CAT.Hyd.

4, One spare copy.
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IN . THE CENTRAL ADMINISTRATIVE LRIEL LD

HYDERABAD BENCH AT HYDERASAD

LSRRy

THE HON'3LE' MR.JUSTICE V . NEELADRT RA0

VICE~CHAIRMAN
AND
. _»

THE HON'BLE MR,R.RANGARAILN M(a

DATED: )5\ -1994

ORDER/ TUSGEMTN

'M.Ao/R.A/C.A.NO.

in
‘Ol,A.No. '\_\0‘\C\L\.

. T.A.No, {(wa.p.

"Admi‘ ted and Interinm directions

issued, '“‘“f“*%%miﬁagmh‘\
. | .
' Ju

Al lowed., W o O\LI
;fbispbsed of with directions.
1Iﬁsmisséd.
'1 Dismissed as withdrawn
" Dismissed for default,
'fﬂbrdéied/Rejected

No order ag tO costs.
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